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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Delhi, the 31st May, 200]

G.S.R. 407(E)—.In exercise of the powers conferred by sections 6 and 25
of the Environment (Protection) Act, 1986 (29 of 1986), the Central Government

hereby makes the following rules  further to amend the Environment
(Protection) Rules, 1988, namely : -

1.(1) These rules may be calied the Environment (Protection) Amendment
Rules, 2001

(2) They shall come into force on the date of their publication in the Official
Gazette.

2. In the Environment (Protection) Rules, 1986, in sub-rule (8) of rule 3, for
the words, letters and figures “On and from the 1® day of June, 2001", the

words, letters and figures “On and from the 1% day of June, 2002" shal) pe
substituted.

[F.No. Z-1 601 }/1/94-CPW]
VIJAL SHARMA, jt. Secy.

Foot Note~—The Principal rules were published in the Gazette of India vide
No.S.0.844(E), dated the 19t November, 1986 and subsequently amended
vide :-

(1)S.0.N0.433(E) dated 18.04.1987.

(2)S.0.No.64(E) dated 18.01.1988.

(3) 5.0.No.8(E) dated 03.01 .1989
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(4) S.0.No.190(E) dated 15.03.1989.
(5) G.S.R. No.913(E) dated 24.10.1989.
(6) S.0.No.12(E) dated 08.01.1990.

(7) G.S.R.No.742(E) dated 30.08.1990.
(8) S.0.No.23(E) dated 16.01.1991.

(9) G.S.R.N0.913(E) dated 21.02.1991.
(10) G.S.R.No.95(E) dated 12.02.1992.
(11) G.S.R.N0.329(E) dated 13.03.1992.
(12) G.S.R.No.475(E) dated 05.05.1992.
(13) G.S.R.No.797(E) dated 01.10.1992.
(14) G.S.R.N0.386(E) dated 28.04.1993
(15) G.S.R.N0.422(E) dated 19.05.1993.
(16) G.S.R.N0.801(E) dated 31.12.1993.
(17) S.0.No.356(E) dated 04.05.1994
(18) S.0.No.595(E) dated 18.08.1994.
(19) $.0.No.73(E) dated 31.01.1997,
(20) S.0.No.494(E) dated 09.07.1997.
(21) G.S.R.N0.560(E) dated 19.09.1997.
(22) G.S.R.N0.378(E) dated 30.06.1998.
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